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Amrita Pandey <amritalegal@gmail.com>

Re: Advance Copy of IA No. of 2025/EZ in connection with O.A 187-2024 Dilip
Kumar Pradhan & Another Vs State of Odisha & Others
Amrita Pandey <amritalegal@gmail.com> Tue, Jun 17, 2025 at 7:08 PM
To: Sankar Pani <sankarprasadpani@gmail.com>, Bidesh Behera <bidesh.behera@gmail.com>, Samapika Mishra
<adv.samapika@gmail.com>, Pronoy Mohanty <pronoymohanty@gmail.com>

Respected All
Re: IA No   of 2025 
       OA No. 187 of 2024 
       Dilip Kr Pradhan Vs State of Odhisa & Ors. 

This is in reference to the above mentioned matter. Please find attached herewith the advance e-copy of the IA filed
on behalf MOEF&CC for necessary orders. The date as when the matter shall be appearing and the case number
shall be intimated/communicated once the same is made available by the department. 
This is for your information and  record. 
Please accept and acknowledge the same. 
Warm Regards
Amrita Pandey 
Advocate 
M: 9830609262
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